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आदेश / ORDER 

संजय गग[, ÛयाǓयक सदèय ɮवारा / Per Sanjay Garg, Judicial Member: 
 
 
 

The present appeal has been preferred by the revenue against the 

order dated 09.04.2019 of the Commissioner of Income Tax (Appeals)-4, 

Kolkata [hereinafter referred to as ‘CIT(A)’] passed u/s 250 of the 

Income Tax Act (hereinafter referred to as the ‘Act’).  

2. An application dated 29.01.2024 has been moved by the assessee 

to submit that the assessee has availed the benefit of Vivad Se Viswas 

Scheme 2020 and paid the due taxes under the Scheme, hence, the 

appeal of the Revenue may be dismissed having become infructuous.  

3. The ld. DR has fairly submitted that the assessee having availed 

the benefit of Vivad Se Viswas Scheme, the appeal of the revenue, at 
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this stage has become infructuous and the same be dismissed as 

withdrawn.  

4. The appeal of the revenue is accordingly dismissed as withdrawn. 

Kolkata, the 2nd February, 2024. 

    Sd/-            Sd/- 
  [ͬगरȣश अĒवाल /Girish Agrawal]     [संजय गग[ /Sanjay Garg] 

  लेखा सदèय/Accountant Member    ÛयाǓयक सदèय/Judicial Member 
 

 

Dated: 02.02.2024. 
RS 
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